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Notes of The
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 None for the applicant.  Mr. T. Rath, Learned
counsel appears on behalf of the respondents
through VC. It is seen that applicant’s counsel
has filed a Memo dated 14.08.2020 for
withdrawal of OA with liberty to approach
Hon'ble High Court.  Learned counsel for the
respondents submitted that the OA is not
maintainable in the Tribunal as the applicant is
serving under RPF.

In view of the above and considering the memo
filed by the applicant, the OA is allowed to be
withdrawn with liberty to approach appropriate
forum in accordance with law. The OA stands
disposed of as withdrawn. 
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